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{Under Section 154 Cr.P.C.)

PS5t AC-VI Dol

Disirict : Dok

Year: 2020

FIRNa: RC224H2080003 Date ; OaAIR/2020
Acts & Bections:

Actx 1 Sections Heoamrks

T 0B

TS &3

T a7
pEc 42

P P&)

e s
[!Pt’: | 2]
P i K06

Swnprcted alficnces:

Cheating und (rirtial Fetiridation
Occmrenee of offence.;
Day: Monday “Fioew Period:
From Dater W0 o Date: L4060
Information Received st
PS:
1ate: AR 2000 163000 AM
Cieacrat Diary Reference:
try No.: B
Thaty: DR} Tiow: v 1142300

Type of Informution:  Written

Place of Occurreace:

Flace of
(ccurrence;

Direction & disiance from
PS:

Beat No.:

Address:

PlotNo: Areas
Cily: Pim:
State: Mstrict:
g cave, vutside the Yndt of this Police Station, then
Name of P%; District:

Mumbai, Patna and {Other Places

Complainant | lofie st
Conplinant 1

Name: M KRISHA N KISHORE SINGH

Futhur" s Hus baod's Namng:
Dt/ Year of Birth;

 Nationality: INDIAN
Pagsport:

Criminal Conspitmcy, Abctment of Sukcide, Wronghd Restoin, Wrongful Confinemens, Thedt, Criroinat Breach. of Truse,

{ Pass port No. |

Date Of ks

Phace Of sxoe l

Oconpation:



{t) Address :

T

9.

i@,

1.

12,

13

@

Plot Mo i Arca City State | Distrkct | Pin
LSHA SINGH HOUSE, ROADNOL 6 ’UUIVNAGAR PATNA isthar tna
Detaily of knowa/suspected’unkesnan sccused with folf preticulars:
Accusedt
Nz Ms RHEA CHAKRABORTY(1)
Addeess:
Avcased?
Nterie: MrANDRAT CHAKRABORTY()
Address:
Accuncdd
Names Ms SANDEIYA CHARKRABORTY]I)
Addresss
Accusedd
Naews: MrSHOWIK CHAKRABORTY(4)
Address:
AccasedS
MName MeSAMUEL MIRANDA(S)
Address:
Accused6
Name: Ms SHRUTY MODKG)
Adddress s
Accuscd?
Name: Unkniown Personds)
Addeess
Hexsons for deley in reporting by the complainemdfinformant:
No Belay
Particularx of propevties Stden:
i Mo Nare I Age of Property { Extimaded Cosifin TNR)
Totwl valoe pf property stofea:

Inguest Report/tLD, Cose Na, if any:

First inforyoiica contents:

Pursuant to the Notification No. %/C.B1-80-092020 HP-S101/Patna dated 04.08.2020 inued w 6 of the Deli Special Pobce
FstabBshment Act (DSPE), 1946 by the Fome Dipartment, Govt. of Biar foiowed by the Notification No. Mo 228/20/2020- AVILIF
dited 0508 X2D issued /s 5 of the DSPE Act by the Ministry of Persannel, Public Gricvances and Pensions (Department of Personnc]
aned Training}, Guvt. of Indtthe dnvestization of FIR No. 24172020 datod 25.07 200 regisiered ws 341, 342, 380, 406, 420, 306, 506,
1208 IPC, PS-Rajv Nagar, District-Patrs rekited to the death of Hollywood Actor Sushant Siagh Rajput has beert transferred to Cenral
Rurcas of Investigation for ivestigation. The copies of aforessid Notificutions snd FIR ave enclosed herewith g3 Annexure-A, Band C.

A Regular One is, therefore, regitered ws 341, 342, 380, 406, 420, 306, 506, 1208 TPC against {1y Rbwa Chakrobosty nad ber
fasrdly mernbers (2 Sh. Indrajil Chukrabiety, (3) St Sandhya Chakeabuorty, (4} Sh. Showik Chakroborty, (5) Sh. Somued Minmda, (6)

Ms. Shruti Modi & oibers and entrusied to St Anfl Kiamar Yadav, AddL SB, I, AC-VI, SIT, New Delhi for investigations.

Action taken : Nince the sbme informatioa reveals commission of offenoc(s) wix a8 wentioned st Ikem No2:

Registerod the cos e amd took op the imostigation: Yes
OR

Directed

Name of K> Ani Kyrer Yadav

Rank: ADEH SUPERINTENDIENT {F POLICE{ACA Dethi)




a& fake the iumﬁg:ﬁmﬁ‘;g
3) Refusedinvestigation doe to:
Oft
(3) TransferedTo PS:
Districk
on pint (f Jurisdiction
Attsched Documunats:
Decument Name

Copy of FIR Mo 241 of 2020 of PS Rajiv Nagar Patna
Nanification of Governerere of Bibor
Naotification of Governerent of Indin

FIR readowr $o the conglainantinformmnt, sdeltted io o corvectly recorded anda copy given to the complatnant/infocmmt, free of cost.
ROAL

: Signatere/ Thumb bopression of o the e
i complaimetiinformant soe Sigrmture of Officer \n in-charge Police Station _

i
:
% E
:

15, Duate xnditime of dispatch ta the Coart: (RAVI GAMBHIF)
Superintendent of Polics
CBiAC-VIISIT
5B, 5th Floor, CBI Buitding, CGC Complex,
Lodhi Road, New Delhi-1167303,



Gavernment of Bihar
Home Department
(Pohce Branch)

) NGTIFICAT!C)N

No.9/C.B i 8‘6—6@]’2{62‘5 HP- "‘310'1 " /In ‘exercise. of the powers conferred
under secttoné_ﬁ af the’ De]h; Poltce Establishmerit Act, ‘1946 (Act 25 of 1946),
the, Gavernm‘" f Bihar- as pleased to accord- his consent to- eXerczse of powers
' oi;Lhc whole of Bihar and mhf_r places related to the Case to
the members of ‘Belhi Special Police Establishment to investigate/supervise
and - mqmre inta - the Rajiv Nagar (District- Patna) P.5. Case No-241/2020,
Dated-25-07-7020,  Section-341/342/380/406/420/306/506/120(8).  L.P.C.

wh|ch are related to Death of- Bollywood Actor Shushant Singh Rajput.

By order of the Governor of Bihar,

/

on i wt k2taw
‘Sunj.g(umér)
Special Secretary to Government.

No. 9/C B |~80 09/2020 HP- HIO,J /Patna, Dated- Vi August, 2020
Copyforwarded to Supermtendent Govt, Press Gulzarbag, Patna for

publicationin extra ordmary Bthar Gazette/incharge E-Gazette Cell, Finance

Department, Bihar, Patna (with CD) for information and necessary action,

{ })‘: :
t 4l g je0it
_ _ Speuai Secretary to éovemment
MQ“Q/C.B.I-SQ—SQ/EGZU HPp- FICT }?atna, Dated- Y, August, 2020
Copy forwarded to:- ' _ '
1. (i) Additional Secretary, AS(S&V), Ministry of Personnel, Public
Grievances and Pénsion, (Depantment of Personnet and Training) Govt.
of Ihdia,_'ﬂe{w Delhi along with proper Performa and copy of F.LR.
(if) Joint Secretary, JS{S&V-1),.Nlinisiry of Personnel, Public Grievances
and Pension, (Department of Rersonnel and Training) Govt. of India,
New Delhi'alohg with proper Performa and copy of F.1.R.
(iii) Director CBI, C.6.0 Comph’sx Lodh| Road, New Delhi along with
proper Performa and copy of F.IIR.
{iv) Director General of Palice, Bihar Patna,
V) BG, C.BU, Dr. Sri Krishna| Path/Bailey Road, Patna/IT Manzger, '
Home Department for information and necessary action.
2. . Director General of Police, Blhaf ‘Patna is requested to hand over all the

papers related to the case to thq €8l on theur request. )
s
£ ad T 5,1 Lyt

Gnarcial Comrpratvmatda f‘n sy s L




.

No. 9/c B.4-80- 09[2020 HP- Um ;wama, . Daied- i August, 2020
Copy forwarded to Addl. Secretary, Mmlstry of Home Affairs; Room No.-.

1148, North Block, Ne_w Delhi-110001 atong with proper Performa angd copy of

E.LR, for information and necessary action.| . - - (’ s '

‘ ' _ pzé\-a%‘-[zat{_?b ‘

T - Special secretary Government.,

No: 9!(‘: B. i-so-og'/zdzb Hp. 53l [Patna, Dated- Y. August, 2020 '

o Copv forwarded to Principal Secretary to H.E. Governor of Bshar B;har

Patna formformatlon ERE . I )

S 7 vs% .
Special Secretary ove rnment

?;‘,'l
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[TO BE PUBLISHED IN THE GAZETIE OF INDIA, PART-H, SECTION 3 (it}

GOVERNMENT OF INDIA  Dy. No.@W2..DOP Sec.
MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONSpted... £S\08L 2020

4 . (DEPARTMENT OF PERSONNEL AND TRAINING)
Central Bureau of Investigation

_ hi, dated ¢¢ ,08,2020 .

Dy. No. 3T & 1AGHQHI Zone New Delhi, dated ¢,

oum... 04J0812222... OTIFICATION v
S.0. e i in exercise of the powers conferred by sub section (1) of Section 5 ﬁ l.&QQ

read with Section 6 of the Delhi Special Police Establishment Act, 1946 (Act No. 25 of 194‘6),@*
the Central Government, with the consent of the State Government of Bihar, issued vide
Home Department (Police Branch) Notification No.9/C.B.1-80-09/2020 HP-5101/Patna,
Dated 4™ August, 2020, hereby extends the powers and jurisdiction of the members of the
Delhi Special Police Establishment to the whole State of Bihar for investigation into the Rajiv
Nagar Police Station, District Patna, Case No 241/2020 dated-25.07,2020 under sections
341, 342, 380, 406, 420, 308, 506 and 420 B LP.C. relating to the death of Bollywood actor
shushant Singh Rajput, and any attempt, abetment, and conspiracy, in relation to of in
connection with such offence(s) and {or for.any other offence committed in the course of
the same transaction or arising out of the same facts.

IF.No. 228/20/2020-AVD-H]

A

(S.P.R. Tripathi)
UNDER SECRETARY TO THE GOVERNMENT OF INDIA

To
The Manager,
Govt. of India Press,
Mayapuri, Ring Road,
New Delhi- 110064.

F.No. 228/20/2020-AVD-i New Delhi  dated #{ 08,2020

Copy To _
(i) The Chief Secretary, Government of Bihar, Old Secretariat, Patna-800013-
(i) Fhe Director, Central Bureau of Investigation (CBI), CGO Complex, New Dethi.
it} Director of Prosecution, Central Bureau of investigation- (CBI), CGO complex, New Dethi,

{iv) Guard File. ID/

) (S.P.R. Tripathi)
Unider Secretary to the Government of India
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No. !RCO1(l5/20 O/CBI/ACU-VI/SIT/New Delhi  Dated : 06.08.2020

Copy to:

1. The Exclusive/Special Judicial Magistrate, CBI Cases, Patna, Bihar.
2. Sub Judge/Addl. Chief Judical Magistrate-3, Patna Sadar, Patna, Bihar.

3. The Secretary, Ministry of Personnel, Public Grievances and Pension
(Department of Personnel and Training), Govt. of India, Delhi with reference to
Ministry of Personnel, Public Grievances and Pension’s Notification F.No.
228/20/2020-AVD-l dated 05.08.2020.

4. The Additional Chief Secretary, Government of Bihar with reference to
Notification No. 9/C.B.1-80-09/2020 HP-5101/Patna dated 04.08.2020 issued by
Home Department, Government of Bihar.

5. The Director General of Police, Police Headquarters, Patna, Bihar.
6. The Joint Director, CBI, AC HQ-Il, New Delhi
7. Sh. Anil Kumar Yadav, Addl. SP, CBI, AC-VI, SIT, New Delhi.

Supdt. of Policeos
CBI, AC-VI, SIT, New Delhi

(RAVI GAMBHIF)
Superintendent of Pali¢s
CBUAC-VIISIT
58, 5th Floor, CB! Building, CGC Complex,
Lodhi Road, New Delhi-11u:203 .
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